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Betweens
Ge.veerannae

IN THE CENTRAL AIMINISTRATIvVE TRIBUNAL HYDERASAD BENCH AT HYLERABAD

Date of Orders 16-6-95,

.y @plicant. |..

and

1. senior Iivisional Personnel Officer, 3

S. C. Rly, G’lmtakal [ ]

2, The Divisional Railway Manager, ) T

Se CO_RJ.Y," Guntakal.

3. Chief Commercial Superintendent (Catering)
SeCeRlY, Railnilayam, Secunderalad.

. Regpondents.

For the applicant: Mr. G.ve.Subba RO, advocate, ;

For the Respondentss Mr,N.R.Ievraj SC for Rlys.

CORAM: ‘
THE HON®BLE MR,JUSTICE vJEELADRI RAC ¢ vICE CHaIRMAN

THE HON'BLE MRR.RAFARAJAN 3§ MEMBER(ADMN) = .
- . The Tribunal mad& the following Orgerse
List it for ordes on 23-6«1995,
The following Bocrents are to be produced by
the respondents on 23-6-95, : . .

1, The application filed by t® applicant for consideration
of his candidature for thepost of Bill-Isguer,

2. The covering letter of the Supzvisor-in-Charge/Canteen
Manager forwarding the above plication to the concerned
in the Divisional Office., - _

3. The -circular of the Railw/ Board if any in regard to
the application of the rower points for SC & ST in ex-
cadre post. ‘

A

if-

Deputy Registrar(J)cc

To

1, The Senior Divisional Persoml Officer,
Se.CeRallway, Guntakal.

2, The Divisional Railway‘l-!anag'o S.C.Rly,
Guntakal,

3. The Chief Commercial Superinndent(Catering)
S.C.Rly, Rallnil ayam, secunrabad.

4. One copy to Mr., G.V.Subba R¢ Advocate, CAT,Hyd,
5. One copy to Mr. N.R.Devraj, : for RElys, CAT.Hyd.
6. One spare coOpy. I
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THPED BY CHECKED BY .
COMPARED BY . - APPROVED BY

'IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

HYDERABAD BENCH AT, HYDERABAD.
- \ —

DHE HON'BLE MR.JUSTICE V.NEELADRI RAO

VICE CHAIRMAN _L””;>

THE HON'BLE MR.R.RANGARAJAN: (M(ADMN)

. DATED _.___lb_l_%_’_ 1995.

‘ ' ORDER /JUDGME NT 5

A'ND

M. A /RuA/CAaNO.
in :
OA.No. ?);/t CNNE
Ta.No. (W.P, . )

. admitted and Interim directions

. issued. — )
b | _ | allowef. . 6705\‘ oA 'L%\‘O\"\S &oy
’_ ‘ o Dispoded of with directions. D Q .
L - Dismigsed. T
{
Dismibsed as withdrawn

! Dismilssed for default

Ordefed /Rej ect_ed N

No.order as to costse.
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